Name of the corporate debtor: East Coast Energy Private Limited; Date of commencement of liquidation: 22-04.2019; List of stakeholders as on: 10-05-24
List of Other Stakeholders, if any (other than financial creditors and operational creditors)

Annexure-7

Details of Claim Received

Details of Claim Admitted

Category of stakehold: - - Amount of Amount of any Amount of
Sl No Name of (preference shareholders / . Amount' covered | Whether lien Amount % share in contingent mutual dues, |Amount of Claim claim under Remarks,
i stakeholder equity shareholders / Date'of Amount Claimed Amount f)f Claim Nature of claim by lien or / attachment covered by total an]ount ‘g that may be set| Rejected P if any
Receipt admitted attachment removed? of claims claim Verification
partners / others) N N Guarantee N off
pending disposal (Yes/No) admitted
Equity Share Subscription
1 Agreement/Debenture N.A. 100.00% -
PTC India Financial Services Ltd Subscription Agreement 17-May-19 1,33,38,53,430 1,33,38,53,430
Total 1,33,38,53,430 | 1,33,38,53,430 B B 100.00% B B B B




